IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :12-12-2025
Date : 12.12.2025

Date of Name of the

Application case No. Applicant
636/202512.12.2025 §§g§3;025 i c.o. Order Dtd. 2025-12-09
649/202512.12.2025 3LV |s.c.uEKaP c.o. Order Dtd. 2025-12-09
652/2025(12.12.2025 |2 (S)=  lu.rR.ROUTRAY [C.O. Order Dtd. 2025-12-09
33388/2025

653/2025(12.12.2025  PUUCTTE IpK DAs c.o. [O"RF MO lorder pra. 2025-12-10 BAIL-2
654/2025(12.12.2025 o 700 o lak momanTy .o, SOURT MO lorder ptd. 2025-12-10 BAIL-1
655/2025(12.12.2025 2O MR ROUTRAY (.0, S0URT MOt lorder ptd. 2025-12-10
656/2025(12.12.2025  FeL270C  |PK BARIK c.o.  |799%F ¥ lorder pa. 2025-12-10
657/2025(12.12.2025 ?25253;025 PK MISHRA C.0O. iSURT NO. Order Dtd. 2025-12-10 BAIL-2
658/202512.12.2025  "05T P PARTDA c.o.  |79U%F MO lorder pra. 2025-12-11 BATL-2
659/2025(12.12.2025 ?ggg;;ZOZl s k MomaNTY [c.0.  [SOURT N9 lorder pra. 2025-12-08 N NCH
660/202512.12.2025  [1236)7 Ik ® Das c.o. |T9U%F MO lorder pra. 2025-12-08 N NCH -
661/2025(12.12.2025 Tgég;;zozz S DAS c.o. |79U%F MO lorder pa. 2025-12-04 N CH -
662/2025(12.12.2025  [049)7 |p k momanty |c.0.  |TOURT MO lorder pra. 2025-12-09 N ANCH
663/2025(12.12.2025  [12YC)° e K pas c.o. |797%F " lorder ptd. 2025-12-09 e NCH 1
664/202512.12.2025  [709)°  ln k parour  |c.o.  TOURT MO lorder pra. 2025-12-09 N CH ¢
666/2025(12.12.2025  [7{9)° 15 k suwpama |c.o.  [TOURT MOt lorer pra. 2025-12-09 e NCH ¢

667/202512.12.2025  |WP(C) - 'S K DASH C.0.  |COURT NO. |Order Dtd. 2025-12-10 WRIT




27715/2023 17 BRANCH-Z
WP (C) - COURT NO. o WRIT
668/2025(12.12.2025 27718/2023 S K DASH 17 Order Dtd. 2025-12-10 BRANCH-?
WP (C) - COURT NO. o WRIT
670/2025(12.12.2025 27721/2023 S K DASH 17 Order Dtd. 2025-12-10 BRANCH-?
WRIT
WP (C) - COURT NO. o BRANCH
671/2025(12.12.2025 30064/2025 D.NAYAK 17 Order Dtd. 2025-12-11 (DIVISIC
BENCH-1)
WP (C) - COURT NO. ol WRIT
672/2025(12.12.2025 34369/2023 S GUPTA > OLD Order Dtd. 2026-01-12 BRANCH--
WP (C) - COURT NO. o WRIT
673/2025(12.12.2025  |370, 0 50, |C. SAMAL > OLD Order Dtd. 2025-12-10 BRANCH-2
WP (C) - COURT NO. o WRIT
674/2025/12.12.2025 |00 505, |S K PARIDA 5 oLD Order Dtd. 2025-12-11 BRANCH--
WRIT
WP (C) - COURT NO. o BRANCH
675/2025(12.12.2025 |0 o0 00,5 [M.R.ROUTRAY 5 OLD Order Dtd. 2025-12-11 (DIVISIC
BENCH-1)
WP (C) - COURT NO. il WRIT
676/202512.12.2025 o, o0, )0, [H.K.PANDA 1 Order Dtd. 2025-11-18 BRANCH-"
WP (C) - COURT NO. o WRIT
677/2025(12.12.2025 34223/2025 T.K.SWAIN 1 Order Dtd. 2025-12-11 BRANCH- 4
WP (C) - COURT NO. o WRIT
679/2025(12.12.2025 |3, 407 50,5 [M.R.ROUTRAY 1 Order Dtd. 2025-12-11 BRANCH-®
WP (C) - COURT NO. o
680/2025(12.12.2025 34810/2025 T.K.SWAIN 1 Order Dtd. 2025-12-11
WP (C) - COURT NO. o WRIT
684/2025(12.12.2025 | 025 o0, [B.C.PATRA 1 Order Dtd. 9999-12-31 BRANCH-1
WP (C) - COURT NO. o
686/202512.12.2025 o 00,0, K. SAHU 1 Order Dtd. 2025-12-10
WRIT
WP (C) - COURT NO. o BRANCH
689/2025(12.12.2025 35116/2025 S.K.SAHU 1 Order Dtd. 2025-12-10 (DIVISIC
BENCH-3)
WP (C) - COURT NO. o
690/2025(12.12.2025 32321/2024 R C MUDULI 1 Order Dtd. 2025-12-10
WP (C) - COURT NO. o
691/2025(12.12.2025 35132/2025 S.K.SAHU 1 Order Dtd. 2025-12-10
CONTC- COURT NO.
693/2025/12.12.2025 |2 o070, |B K MISHRA 1 Order Dtd. 2025-12-11 CONTEMPT




WP (C) - COURT NO. o WRIT
694/2025(12.12.2025 35131/2025 A .MOHANTY 1 Order Dtd. 2025-12-11 BRANCH-E
CONTC- PABITRA KUMAR COURT NO.
696/2025(12.12.2025 6166/2024 BEHERA C 1 Order Dtd. 2025-12-11
WP (C) - COURT NO. o WRIT
698/2025(12.12.2025 |3 20 o0, [H.N.MOHAPATRA 1 Order Dtd. 2025-12-11 BRANCH-§
WP (C) - COURT NO. o WRIT
699/2025(12.12.2025 35349/2025 S. KHANDA 1 Order Dtd. 2025-12-11 BRANCH-1
WP (C) - COURT NO.
700/2025|12.12.2025 34605/2025 B. P. TANGA 1 Order Dtd. 2025-12-09
WRIT
WP (C) - COURT NO. o BRANCH
702/2025(12.12.2025 ) ooh 0o (B, P. TANGA 1 Order Dtd. 2025-12-09 (DIVISIC
BENCH-1)
WP (C) - COURT NO. o WRIT
704/2025|12.12.2025 34609/2025 B. P. TANGA 1 Order Dtd. 2025-12-09 BRANCH-"
CONTC- COURT NO.
705/202512.12.2025 | /o057 0,5 |S R MOHARANA 1 Order Dtd. 2025-12-11
WP (C) - COURT NO. o
706/202512.12.2025  |3c1 00505 |J-J. PRADHAN 1 Order Dtd. 2025-12-10
WP (C) - COURT NO. o WRIT
707/2025(12.12.2025 |, 020,00 c (S K. BEHERA 1 Order Dtd. 2025-12-10 BRANCH-"
CONTC- COURT NO.
708/2025(12.12.2025 4935/2025 N K ROUT 1 Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. o BRANCH
709/202512.12.2025 |35 ,5 50,5 |T-B.ROUT 1 Order Dtd. 2025-12-11 (DIVISIC
BENCH-3)
WP (C) - COURT NO. o
710/202512.12.2025 |30, 0c 00,5 [R-C.ROUT 1 Order Dtd. 2025-12-11
WP (C) - COURT NO. o WRIT
711/2025(12.12.2025 | 00275055 |S-K.PARIDA 1 Order Dtd. 2025-12-11 BRANCH-4
WP (C) - COURT NO. o WRIT
712/2025|12.12.2025 10959/2022 L.KANUNGO 1 Order Dtd. 2025-12-09 BRANCH-"
WP (C) - COURT NO. o WRIT
713/2025|12.12.2025 10962/2022 L.KANUNGO 1 Order Dtd. 2025-12-09 BRANCH-1
WP (C) - COURT NO. o WRIT
714/2025|12.12.2025 10963/2022 L.KANUNGO 1 Order Dtd. 2025-12-09 BRANCH-"
WP (C) - COURT NO. o WRIT
715/2025|12.12.2025 34603/2025 S. MOHARANA 1 Order Dtd. 2025-12-08 BRANCH-




WRIT

716/2025(12.12.2025 §§§22;2025 S. KHANDA iOURT NO-lorder ptd. 2025-12-11 ?i?giglc
BENCH-3)
717/2025(12.12.2025 ?ﬁ{g;}2025 RS, 70K MO lorder ptd. 2026-01-22
718/2025(12.12.2025 ?§£g£;2025 N. K. ROUT igURT NO-lorder ptd. 2025-12-10
719/2025(12.12.2025  [3 507 IR, samaL TOURT MO lorder ptd. 2025-12-10 N NCH ¢
721/2025|12.12.2025 ?§é§2;2025 R. SAMAL 70X MO lorder ptd. 2025-12-10 . -
722/202512.12.2025 25522;2025 R. SAMAL TOURT MO lorder ptd. 2025-12-10 o NCH ¢
723/2025|12.12.2025 ?gég;;2025 R. SAMAL TOURT MO lorder ptd. 2025-12-10
724/2025(12.12.2025 25522;2025 P. K. PARIDA TV MO lorder ptd. 2025-12-10
726/202512.12.2025 25522;2025 S. K. SAHU TOURT MO lorder ptd. 2025-12-10 o NCH .
727/2025|12.12.2025 25532;2025 P. BASTIA TR MO lorder ptd. 2026-02-09 e NCH. <
728/2025(12.12.2025 ?géii;2024 D. RAY ggURT NO-lorder ptd. 2026-01-05
729/2025(12.12.2025 ?fég;;2025 oA DATRA EOURT NO-lorder ptd. 2025-12-03 N CH ¢
732/2025(12.12.2025 ?gég;;2025 G. N. SETHI VKT MO lorder pd. 2025-12-10 e NCH. <
733/2025(12.12.2025 ggég;;2025 B. BEHERA EOURT NO-lorder ptd. 2025-12-10 N NCH:
734/2025(12.12.2025 25222;2025 B. BEHERA ZOURT NO-lorder ptd. 2025-12-10 gii;CH_l
735/202512.12.2025 ?§§§§}2025 T. MISHRA EOURT NO-lorder ptd. 2025-12-10
736/2025(12.12.2025 ggéig;2025 R. SAMAL ZOURT NO-lorder ptd. 2025-12-10 gii;CH_4
737/202512.12.2025 25;?};025 D. K. BEHERA EOURT NO-lorder ptd. 2025-12-04




738/2025(12.12.2025 ?2?252525 ﬁiﬁéiA PRASAD SSURT NO- lorder Dtd. 2026-01-21
739/202512.12.2025 ?222535025 DAS iSURT NO- lorder Dtd. 2025-11-28
740/202512.12.2025 1207 s n. panpa SOONT MO lorder ptd. 2025-06-24 e ANCH
741/202512.12.2025 ?§$§23;025 SAHOO gogig NO-lorder ptd. 2025-12-09
742/202512.12.2025 §§é§;;2025 BEHERA SOURT NO- lorder Dtd. 9999-12-31 gii;CH_l
743/2025(12.12.2025 ?§§§§35025 S HASAN SOURT NO- lorder Dtd. 2025-12-10
744/2025(12.12.2025 ?iésg;2025 SAHOO iOURT NO-lorder ptd. 2025-12-08
745/2025(12.12.2025 25281;2025 B. MALLICK gogig NO- lorder Dtd. 2026-01-13 giiECH_4
746/2025(12.12.2025 ?§32535025 .K.DAS §08§§ NO- lorder Dtd. 2025-12-10
747/2025(12.12.2025 2???5;525 . SINGH gogig NO- lorder Dtd. 2025-12-10
748/2025(12.12.2025 ?2§§f3;025 .N.PANDA gogii NO- lorder Dtd. 2025-12-10 BAIL-2
749/2025(12.12.2025 §§§3235025 .S.HUSSAIN gogig NO-lorder ptd. 2025-12-10 BATL-2
752/2025(12.12.2025 ?222535025 .K.JATT fSURT NO-lorder ptd. 2026-02-03
754/2025(12.12.2025 §§§§§35025 .K.MOHANTY gSURT NO- lorder Dtd. 2025-12-11
755/2025(12.12.2025 §§§§535025 . PATTNAIK gSURT NO-lorder ptd. 2025-12-11
756/2025(12.12.2025 ?232532025 .K.MALLICK fSURT NO- lorder Dtd. 2025-12-09
757/202512.12.2025 ?5258;2025 . SAHOO ESURT NO-lorder ptd. 2025-12-11
758/202512.12.2025 fi?§$;2025 . SAHOO iSURT NO-lorder ptd. 2025-12-11 BAIL-1
759/202512.12.2025 ?;?5%;2025 . SAHOO ESURT NO-lorder ptd. 2025-12-11
760/202512.12.2025 ?5253;2025 . SAHOO iSURT NO-lorder ptd. 2025-12-11




BLAPL- COURT NO.
761/202512.12.2025 |7 0 M.DAS C. T Order Dtd. 2025-12-11 BAIL-2
BLAPL- COURT NO.
762/2025(12.12.2025 |07 0,5 [B-P.TUNGA C. g Order Dtd. 2025-12-11
BLAPL- COURT NO.
763/202512.12.2025 |70 oo [H.K.MALLICK  |C. T Order Dtd. 2025-12-10
BLAPL- COURT NO.
764/2025/12.12.2025 [0 " . |B.R.SETH C. g Order Dtd. 2025-12-11 BAIL-2
BLAPL- COURT NO.
765/202512.12.2025 |00 o [B.R.SETH C. T Order Dtd. 2025-12-11 BAIL-1
BLAPL- COURT NO.
766/2025(12.12.2025 |70 (K. K. NATH C. T Order Dtd. 2025-12-11
We (C) - COURT NO. e
769/202512.12.2025 |70, 20" 0o, [B K DAS C. e Order Dtd. 2024-08-06
CRLMC- COURT NO.
770/202512.12.2025 S0 o |M.MOHANTY C. g Order Dtd. 2025-12-10
cMp- COURT NO.
771/202512.12.2025  |[Joo o0, [B.DAS C. -3 Order Dtd. 2026-02-23
cMp- COURT NO.
772/202512.12.2025  |[o2 0o [B.DAS C. 23 Order Dtd. 2025-12-11
CMp- COURT NO.
773/202512.12.2025  |[Jgeo o0, [B.DAS C. 23 Order Dtd. 2026-02-24
TRP (C) - COURT NO. o
774/202512.12.2025 | Jlo oo |[R. K. BARIK |C. 23 Order Dtd. 2025-12-10 M.J.C
CMp- COURT NO.
775/2025(12.12.2025 7000 o [B.C.DAS C. -3 Order Dtd. 2026-02-19
ABLAPL- COURT NO.
776/202512.12.2025 |00 o |SUVENDU BARIK|C. 53 Order Dtd. 2025-12-09 BAIL-1
cMp- COURT NO.
777/202512.12.2025 |70 0o N.SAHOO C. 53 Order Dtd. 2026-02-02
ABLAPL- COURT NO.
778/202512.12.2025 |00 0 o C|H. K. PATRA |C. 1 Order Dtd. 2025-12-09 BAIL-1
cMp- COURT NO.
779/202512.12.2025 |7 00 000 c |S. SAMAL C. 53 Order Dtd. 2026-02-18
BIBHUTI
780/2025(12.12.2025 |07 RANJAN c. SOURT MO lorder pra. 2025-12-11
MOHANTY
ABLAPL- COURT NO.
781/202512.12.2025 |70 0 C|H. K. PATRA [C. 23 Order Dtd. 2025-12-09
CcMp- COURT NO.
782/202512.12.2025 | 10,0 o 0oc |S.SAMAL C. -3 Order Dtd. 2026-02-19
BLAPL- COURT NO.
783/2025/12.12.2025 |77 ) |S.CHOUDHURY  C. 23 Order Dtd. 2025-12-11 BAIL-1
784/2025|12.12.2025 |BLAPL- |S. CHOUDHURY |C. COURT NO. [Order Dtd. 2025-12-11 BAIL-2




111817/2025 | 23

785/202512.12.2025 giggf;oz5 R.K.MALLICK ggURT NO- lorder Dtd. 2025-12-10
786/202512.12.2025 ?i?§§;2025 S.CHOUDHURY ggURT NO- lorder Dtd. 2025-12-10
787/202512.12.2025 §§§¥35025 R.K.MALLICK ggURT NO- lorder Dtd. 2025-12-10
788/2025(12.12.2025 §§§§35025 P.K.SAHOO ggURT NO- lorder Dtd. 2025-12-10
789/2025(12.12.2025 i§§;2025 P.K.DAS SSURT NO- lorder Dtd. 9999-12-31 igggii
790/202512.12.2025 §§§;2025 T.BAG SSURT NO-lorder ptd. 9999-12-31 igggii
791/2025(12.12.2025 522;2025 S.K.RATH TOURT MO lorder ptd. 9999-12-31 T
792/2025(12.12.2025 2?32525 S SWAIN ggURT NO- lorder Dtd. 2026-01-30
793/2025(12.12.2025 igg;/2025 B.P.TUNGA SgURT NO- lorder Dtd. 2026-02-16
794/2025(12.12.2025 5255/2025 B.DAS ggURT NO- lorder Dtd. 2026-02-12
795/2025(12.12.2025 2552;;2025 B R DAS gOURT NO- lorder Dtd. 2025-11-20
797/2025(12.12.2025 ?fégg;2025 B R DAS gOURT NO- lorder Dtd. 2025-11-20
798/2025(12.12.2025 ?2;7/2024 N ROUT TOURT MO lorder ptd. 2025-12-10 S eEar
799/2025(12.12.2025 i?g;/2025 M.BEHERA fOURT NO- lorder Dtd. 2025-12-09
800/2025(12.12.2025 Sfﬁ;/2025 P.K.DAS iOURT NO-lorder ptd. 2025-12-09
801/2025(12.12.2025 222555025 S.K.SAHU iOURT NO-lorder Dtd. 2025-12-09
802/2025(12.12.2025 5252/2025 A.DAS ggURT NO- lorder Dtd. 2026-02-09
803/2025(12.12.2025 232235025 S.K.SAHU ggURT NO- lorder Dtd. 2025-12-09
804/2025(12.12.2025 ggg}gé;5 D.K.DAS SEURT NO-|order ptd. 2026-02-09
805/2025(12.12.2025 522255024 P.K.RATH igURT NO- lorder Dtd. 2025-12-09 CONTEMPT
806/2025(12.12.2025 §§§f§é55 H.K.MOHANTA SEURT NO- lorder Dtd. 2026-02-09 M.J.C.
807/2025(12.12.2025 §§§235025 L.ACHART Sogig NO- lorder Dtd. 9999-12-31
808/202512.12.2025 gig?gg;5 U.PATI gogig NO-lorder ptd. 2025-12-10
809/202512.12.2025 §§E¥5;025 S.K.SAHU gogig NO-lorder ptd. 2025-12-08
810/202512.12.2025 228235025 B.DAS gogig NO-lorder ptd. 2025-12-10




CRLREV- COURT NO.
811/2025|12.12.2025 994/2025 A.PANDA > OLD Order Dtd. 2025-12-10
CRLMC- AMIYA RANJAN COURT NO.
812/2025|12.12.2025 4088/2025 |SETHY > OLD Order Dtd. 2025-12-09
CRLREV- COURT NO.
813/2025|12.12.2025 1001/2025 M.R.SAHOO > OLD Order Dtd. 2025-12-10
CRLMC- COURT NO.
814/2025|12.12.2025 5225/2025 J.BEHERA > OLD Order Dtd. 2025-12-10
CRLMC- COURT NO.
815/2025|12.12.2025 5220/2025 P.K.MOHANTY > OLD Order Dtd. 2025-12-10
CRLREV- COURT NO.
816/2025|12.12.2025 126/2024 G.SUNDARA 3 OLD Order Dtd. 2026-01-21
CRLMC- COURT NO.
817/2025|12.12.2025 3559/2025 P.PARIDA > OLD Order Dtd. 2025-09-10
CONTC- COURT NO.
818/2025|12.12.2025 3827/2025 S.K.SAHU > OLD Order Dtd. 2025-12-09
CRLREV- COURT NO.
819/2025|12.12.2025 1020/2025 D.P.DASH 3 OLD Order Dtd. 2026-01-21
CRLMC- COURT NO.
820/2025|12.12.2025 3952/2025 D.SAMAL > OLD Order Dtd. 9999-12-31
CRLMC- COURT NO. CRIMINAI
821/2025|12.12.2025 4362/2025 K.SAHOO > OLD Order Dtd. 2025-12-10 MISC
CRLREV- COURT NO.
822/2025|12.12.2025 879/2025 D.K.JENA > OLD Order Dtd. 2025-12-10
ABLAPL- COURT NO.
823/2025|12.12.2025 11878/2025 RK BARIK > OLD Order Dtd. 2025-12-10 BAIL-1
CRLMC- COURT NO. CRIMINAI
824/2025|12.12.2025 4362/2025 R.DAS > OLD Order Dtd. 2025-12-10 MISC
ABLAPL- BISWAJIT COURT NO.
825/2025|12.12.2025 14007/2025 |SAHOO > OLD Order Dtd. 2025-12-10 BAIL-2
CRLREV- COURT NO.
826/2025|12.12.2025 434/2025 S.R.SAHOO 3 OLD Order Dtd. 2026-01-13
ABLAPL- COURT NO.
827/2025|12.12.2025 13795/2025 B SAHOO 3 OLD Order Dtd. 2025-12-10
ABLAPL- COURT NO.
828/2025|12.12.2025 13770/2025 PK ROUTRAY 3 OLD Order Dtd. 2025-12-10 BAIL-2
CRLMP- COURT NO.
829/2025|12.12.2025 1426/2025 B.TRIPATHY 3 OLD Order Dtd. 2025-12-10
CRLREV- COURT NO.
830/2025|12.12.2025 974/2025 A.K.MOHANTY 3 OLD Order Dtd. 2026-01-20
ABLAPL- COURT NO.
831/2025|12.12.2025 13766/2025 PK ROUTRAY 3 OLD Order Dtd. 2025-12-10
CRLMP- BYOMAKESH COURT NO.
832/2025|12.12.2025 1399/2025 |TRIPATHY 3 OLD Order Dtd. 2025-12-10




ABLAPL-

COURT

NO.

833/2025(12.12.2025 o 000" | |pK MISHRA o Order Dtd. 2025-12-10
ABLAPL- BISWAJIT COURT NO.
834/2025[12.12.2025  [FDo0e R SRE oy Order Dtd. 2025-12-10
ABLAPL- COURT NO.
835/2025(12.12.2025  P0URCTC A PATTANATK oy Order Dtd. 2025-12-10
WP (C) - COURT NO. o
836/202512.12.2025 [0 507 _Ia. K. ROUT o Order Dtd. 2026-02-05
ABLAPL- COURT NO.
837/2025[12.12.2025 07000 lMR ROUTRAY - Order Dtd. 2025-12-10
ABLAPL- COURT NO.
838/2025(12.12.2025  [PDAY0  lse MaLLICK o Order Dtd. 2025-12-10 BAIL-2
CRLMC- COURT NO.
839/2025(12.12.2025 |02 I8 k. sAKOO S Order Dtd. 2025-12-02
ABLAPL- COURT NO.
840/2025(12.12.2025 720070 |pK DAS - Order Dtd. 2025-12-10
CMP- COURT NO.
841/2025(12.12.2025 ([~ o |S.K.BISWAL o Order Dtd. 2025-12-23
WP (C) - COURT NO. L WRIT
842/2025(12.12.2025 [0 207 Ip. K. NAIK o Order Dtd. 2025-12-10 o NCH
ABLAPL- COURT NO.
843/2025(12.12.2025 "L las PATKRAYA - Order Dtd. 2025-12-10
ABLAPL- COURT NO.
844/2025(12.12.2025  FUENT0 MR SAHOO e Order Dtd. 2026-02-03 BATL-2
ABLAPL- COURT NO.
845/2025(12.12.2025 2L 000 IS sawAL - Order Dtd. 2025-12-10 BATL-2
MISC.
846/2025(12.12.2025 |MACA~ J KAMILA COURT NO. o Ger Dtd. 2025-11-27 APPEAL
352/2019 17
SEC.
MISC.
847/2025112.12.2025 MACA~ J KAMILA COURT NO. Order Dtd. 2025-11-27 APPEAL
353/2019 17
SEC.
MISC.
848/2025(12.12.2025 |[LACA~ J KAMILA COURT NO. |5 Ger Dtd. 2025-11-27 APPEAL
355/2019 17
SEC.
ABLAPL- COURT NO.
849/2025[12.12.2025  [1LU0000 |k, C. SWAIN - Order Dtd. 2025-12-10 BATL-2
RSA- COURT NO. SECOND
850/2025(12.12.2025 7307, o |J R NAYAK o Order Dtd. 9999-12-31 s
RSA- COURT NO. SECOND
851/2025(12.12.2025  [-35, . N K ROUT - Order Dtd. 2026-02-16 e
RSA- COURT NO. SECOND
852/2025(12.12.2025 |50y, o [P K BEHERA - Order Dtd. 2026-01-12 e
RSA- COURT NO. SECOND
853/2025(12.12.2025  [5,0 . |S MOHARANA s Order Dtd. 9999-12-31 e




ABLAPL- COURT NO.
854/2025|12.12.2025 11841/2025 KK NATH 9 OLD Order Dtd. 2025-12-10 BAIL-2
WP (C) - COURT NO. o WRIT
855/2025(12.12.2025 17881/2016 B K PANDA 9 OLD Order Dtd. 2025-12-08 BRANCH-1
WP (C) - COURT NO. o
856/2025(12.12.2025 35134/2025 B K SINGH o1 Order Dtd. 2025-12-09
WP (C) - COURT NO. sl WRIT
857/2025|12.12.2025 35036/2025 P K PARIDA o1 Order Dtd. 2026-03-02 BRANCH- ¢
CMP- COURT NO. WRIT
858/2025|12.12.2025 559/2016 N K SATAPATHY 21 Order Dtd. 2026-02-11 BRANCH--
CMP- COURT NO. WRIT
859/2025|12.12.2025 1272/2019 N CH SINHA 29 Order Dtd. 2026-03-09 BRANCH-"
WP (C) - COURT NO. o WRIT
860/202512.12.2025 |, ;75 o |S C TRIPATHY 25 Order Dtd. 2025-12-11 BRANCH-¢
WP (C) - COURT NO. o WRIT
861/202512.12.2025 |, .70 o |S K BISWAL 25 Order Dtd. 2025-12-11 BRANCH-¢
WRIT
WP (C) - COURT NO. o BRANCH
862/202512.12.2025 |, 70 (¢ |S K PRADHAN 25 Order Dtd. 2025-12-11 (DIVISIC
BENCH-3)
WP (C) - COURT NO. o
863/202512.12.2025 | o 50 50,0 (S K MOHANTY 25 Order Dtd. 2025-12-11
WRIT
WP (C) - COURT NO. o BRANCH
864/2025|12.12.2025 34198/2025 A MOHANTY 55 Order Dtd. 2025-12-11 (DIVISIC
BENCH-2)
WP (C) - COURT NO. o WRIT
865/2025|12.12.2025 27411/2025 N K ROUT 55 Order Dtd. 2025-12-11 BRANCH- 3
WP (C) - COURT NO. o WRIT
866/2025|12.12.2025 27357/2025 B DAS 55 Order Dtd. 2025-12-11 BRANCH-2
WP (C) - COURT NO. o WRIT
867/2025|12.12.2025 34677/2025 P K JENA 55 Order Dtd. 2025-12-11 BRANCH-1
CMP- COURT NO. WRIT
868/2025|12.12.2025 671/2017 A K MOHANTY 22 Order Dtd. 2025-12-11 BRANCH-"
WP (C) - COURT NO. o
869/2025|12.12.2025 34697/2025 B P TANGA 29 Order Dtd. 2025-12-11
WP (C) - COURT NO. el WRIT
870/2025|12.12.2025 22990/2025 P K MOHANTY 22 Order Dtd. 2025-08-20 BRANCH-E
ABLAPL-  |MOHAN KUMAR COURT NO.
871/2025|12.12.2025 13802/2025 |SAHU 17 Order Dtd. 2025-12-10 BAIL-2




WRIT
WP (C) - COURT NO. BRANCH
874/2025|12.12.2025 |1 00 oo ID.NAYAK 20 Order Dtd. 2025-12-12 (DTVISTC
BENCH-1)
SRO- COURT NO. SECOND
875/2025/12.12.2025 |7°° . |D NAYAK 3 oLD Order Dtd. 2025-12-19 EDEAL
ABLAPL- COURT NO.
876/202512.12.2025 [ 50770 o IRC SAHOO 3 OLD Order Dtd. 2025-12-10
ABLAPL- COURT NO.
877/2025/12.12.2025 [0 oo o MR SAHOO 3 oLD Order Dtd. 2025-12-10 BAIL-1
ABLAPL- COURT NO.
878/202512.12.2025 [ 0700 o [KC PANDA 3 oLD Order Dtd. 2025-12-10
CRLMP- COURT NO.
879/2025/12.12.2025 |[ 0o R K SARANGI 3 OLD Order Dtd. 2025-12-10
CRLMP- COURT NO.
880/2025/12.12.2025 |20 5 oo R K SARANGI 3 oLD Order Dtd. 2025-12-10
CRLMC- JAYADEBA COURT NO.
881/2025|12.12.2025 |00 oo fo o 3 oLD Order Dtd. 2025-12-11
CRLMC- MANOJ KUMAR COURT NO.
882/2025|12.12.2025 |00 o ity 5 OLD Order Dtd. 2025-12-10
SAO- COURT NO. SECOND
883/2025/12.12.2025 |75 . |SUBAS SAMAL 3 oLD Order Dtd. 2025-12-19 S EDEAL
ABLAPL- COURT NO.
886/2025/12.12.2025 | )0 " oo |R BISWAL 3 oLD Order Dtd. 2025-12-10
MISC.
889/202512.12.2025 | o0 M.R.BARTK COURT NO- | der Dtd. 9999-12-31 APPEATL
261/2025 1
SEC.
WP (C) - COURT NO. o
892/2025|12.12.2025 35044/2025 D.MAHAPATRA 1 Order Dtd. 2025-12-11
WP (C) - COURT NO. o
893/2025/12.12.2025 |, 00 oo [P.K.JENA . Order Dtd. 2025-12-11
WP (C) - COURT NO. i WRIT
894/2025(12.12.2025 |3, /257 o |A.M.DAS e Order Dtd. 9999-12-31 BRANCH-4
WP (C) - COURT NO. o
896/2025|12.12.2025 |2 20" o o [A.K.ROY g Order Dtd. 2025-12-11
WP (C) - COURT NO. o
897/202512.12.2025  |Joo-0 o0, |S.SAMAL g Order Dtd. 2025-12-11
WP (C) - COURT NO. o WRIT
899/2025/12.12.2025 | 3. 7 o M.R.ROUTRAY oe Order Dtd. 2025-12-11 ERANCH- ¢
CRLA- COURT NO.
901/2025(12.12.2025 | [0, oqos [A-K.MOHANTY g Order Dtd. 2025-12-11
902/2025(12.12.2025 WP (C) - M.R.ROUTRAY COURT NO. [Order Dtd. 2025-12-11 WRIT




| 134864/2025 | 25 BRANCH-Z
WP (C) - COURT NO. o WRIT
904/2025(12.12.2025 |3, 000 o0 c |T.K.NAYAK e Order Dtd. 2025-12-11 B ANCH-¢
WP (C) - COURT NO. o WRIT
905/2025(12.12.2025 |3 () o0, o |[T.K.NAYAK g Order Dtd. 9999-12-31 ERANCH-1
WP (C) - COURT NO. o WRIT
907/2025(12.12.2025 |3 o’ o0 |L.BHOI g Order Dtd. 2025-12-11 ERANCH-1
WRIT
WP (C) - COURT NO. o BRANCH
909/2025(12.12.2025  |3c30% 000 [S.P.SAHOO g Order Dtd. 2025-12-11 (DTVISTC
BENCH-3)
WP (C) - COURT NO. WRIT
910/2025(12.12.2025 |35, .0 o0, [P.DASH 5e Order Dtd. 2025-12-11 ERANCH-1
WP (C) - COURT NO. o WRIT
911/2025(12.12.2025 |3o /0" o [A.T.NAYAK oc Order Dtd. 9999-12-31 BRANCH- ¢
BLAPL- COURT NO.
912/2025(12.12.2025 |71 g o0 oc [IN MOHANTY g Order Dtd. 2025-12-11
WP (C) — COURT NO. o WRIT
913/2025(12.12.2025 |- 00" o [A.T.NAYAK oc Order Dtd. 9999-12-31 BRANCH-"
WP (C) - COURT NO. o
915/2025(12.12.2025 |32 00 0o |A.DAS g Order Dtd. 2025-12-11
WP (C) - COURT NO. o WRIT
917/2025(12.12.2025 |32-77" - |B.BEHERA oc Order Dtd. 2025-12-11 BRANCH-"
WRIT
WP (C) - COURT NO. o BRANCH
919/2025(12.12.2025 |3, o0 oo |S. SAMAL g Judgement Dtd. 2025-12-11 |0 o
BENCH-3)
WP (C) - COURT NO. o WRIT
920/2025(12.12.2025 |3, 000 )0, o |S. SAMAL g Judgement Dtd. 2025-12-11 |Zo7 .0 o
WP (C) - COURT NO. o
921/2025(12.12.2025 |J,00 0o (S.M. SINGH g Order Dtd. 2025-12-11
WP (C) - COURT NO. i WRIT
922/2025(12.12.2025 |3, 07 oo |S. SAMAL e Judgement Dtd. 2025-12-11 o oo . o
WP (C) - COURT NO. o WRIT
923/2025(12.12.2025 |30 0o (S.M. SINGH g Order Dtd. 2025-12-11 BRANCH- &
WP (C) - COURT NO. i WRIT
924/2025(12.12.2025 352,00 |S.M. SINGH g Order Dtd. 2025-12-11 R ANCH-]
WP (C) - COURT NO. o
925/2025(12.12.2025 |30 o0, (S.M. SINGH g Order Dtd. 2025-12-11
WP (C) - COURT NO. i WRIT
926/2025(12.12.2025 |Jg,c%> o, [B.K. SWAIN g Order Dtd. 2025-11-18 R ANCH-¢
WP (C) - COURT NO. i WRIT
927/2025(12.12.2025 |3,0°0 o |S. SAMAL e Judgement Dtd. 2025-12-11 oo .
928/2025(12.12.2025 WP (C) - \J DEHURY COURT NO. [Order Dtd. 2025-11-18 WRIT




3948/2021 25 BRANCH-€
WRIT
929/202512.12.2025 gié§;;2025 S.SAMAL ggURT NO- | judgement Dtd. 2025-12-11 ?E?Siglc
BENCH-2)
930/2025(12.12.2025  [5eiC)° Bk, swaIN SoUXT MO lorder ptd. 2025-11-18 R ANCH
931/2025/12.12.2025 giégi;2025 S.SAMAL SSURT NO- | judgement Dtd. 2025-12-11
932/2025(12.12.2025 [0 5)° e k. swatN SooXt MO lorder prd. 2025-11-18 N NCH ¢
933/2025(12.12.2025  [5e{C)° Bk, swatw SoUXT MO lorder ptd. 2025-11-18 e CH ¢
935/2025(12.12.2025 [ 16)°  ls. samaL 5o RE MO lguagement ptd. 2025-12-11  [FRC
936/2025(12.12.2025  [Lc{C)° Bk, swAIN SooXt MO lorder prd. 2025-11-18 o NCH ¢
938/2025|12.12.2025 fgég};OZl B.K. SWAIN 5o Xt MO lorder ptd. 2025-11-18 N NCH -
940/2025(12.12.2025 |00 o R SoORT MO lorder prd. 2025-12-10
942/2025(12.12.2025  [121C)7  |B.K. SWAIN So0%E MO lorder ptd. 2025-11-18 o NCH ¢
944/2025[12.12.2025 128007 ls. samar So0RT MO lyuagement prd. 2025-12-11
946/2025(12.12.2025  |S5UUE M. MOHANTY SOORT MO+ lorder prd. 9999-12-31
947/2025(12.12.2025 ot RanaN SO0 MO lorder ptd. 2026-01-21
MOHANTY
948/2025(12.12.2025 12 (0)° |5 pmHURY SOORT MO+ lorder pra. 2025-11-18 e NCH 1
949/202512.12.2025 ?fégé;zozz B.K. SWAIN SOORT MO lorder pd. 2025-11-18 o NCH 1
950/2025(12.12.2025 17 3C)7 |B.K. SWAIN SO0 MO lorder ptd. 2025-11-18 e ANCH1
951/2025(12.12.2025 17 10)° |B.K. swAIN SO0RT MO lorder pa. 2025-11-18 N NCH 1




952/2025|12.12.2025 giég;;2025 S.SAMAL gogig NO- | sudgement Dtd. 2025-12-11 g?i;CH_E
953/2025(12.12.2025 "7 €)° |8 K SWAIN SO0t MO lorder ptd. 2025-11-18 e NCH 1
954/2025(12.12.2025 15317 I8k swaiN SOONT MO lorder ptd. 2025-11-18 R ANCH 1
955/2025(12.12.2025 [ 10°  ls. sauAL SO0ns MO ljudgement ptd. 2025-12-11  [[RC
956/2025(12.12.2025 17 )7 lp.K. SWAIN SO0t MO lorder ptd. 2025-11-18 e NCH 1
957/202512.12.2025 25522;2025 S.SAMAL gogig NO- | judgement Dtd. 2025-12-11
958/2025(12.12.2025  ['210)°  |B.K. sWAIN SO0RT MO+ lorder pra. 2025-11-18 e NCH
959/2025(12.12.2025 (5, )7 IS, SAMAL SO0t MO ljudgement ptd. 2025-12-11
960/2025(12.12.2025  [121C)7  |B.K. SWAIN SO0Rs MO lorder pra. 2025-11-18 N NCH.
961/2025(12.12.2025  [12/C)7 lp.K. SWAIN SO0RT MO+ lorder pra. 2025-11-18 o NCH -
962/2025(12.12.2025 [ (C)°  ls. sauar SO0RT MO lorder pra. 2025-12-11 N NCH
963/2025(12.12.2025  [12(C)° I8 x swarn SO0RE MO lorder prd. 2025-11-18 N NCH.
965/2025(12.12.2025  [12 ()7 I8k swran SOORT MO+ lorder pra. 2025-11-18 N CH ¢
969/2025|12.12.2025 ?gésg;2025 M K RATH SO0 MO lorder ptd. 2025-12-11 o CH. -
970/2025(12.12.2025 [T )" |M K RATH SO0RD MO lorder prd. 2025-12-11 N NCH -
972/2025(12.12.2025 12 (0)°  lp k maRIK SO0RT MO lorder pa. 2025-12-11 e NCH ¢
978/2025(12.12.2025 XU lp. K. BEHERA SO0NT MO lorder ptd. 2025-12-10
980/202512.12.2025 0T M R SAHOO TV MO lorder ptd. 2026-02-02
982/202512.12.2025 |WP(C) - B. R. COURT NO. |Order Dtd. 2025-12-09 WRIT




24934/2025 |SENAPATI 17 BRANCH-E€
WP (C) - B. R. COURT NO. o
985/202512.12.2025 |, 050 o 0oc |oniatn s 1 Order Dtd. 2025-12-09
WP (C) - COURT NO. o WRIT
987/2025(12.12.2025 1071 o0, M. R. SAHOO 3 oLD Order Dtd. 2026-01-08 R ANCH~ ¢
ABLAPL- BIJAY KUMAR COURT NO.
988/2025(12.12.2025 |70 b ool 3 oLD Order Dtd. 2025-12-09
CMP- COURT NO.
989/2025(12.12.2025 |50 50oc M. R. SAHOO 3 oLD Order Dtd. 2025-12-11
CRLMC- SIBA PRASAD COURT NO. CRIMINAI
990/2025(12.12.2025 207070 o | a0 3 oLD order Dtd. 2025-12-10 M1SC
CRLMC- COURT NO.
991/2025(12.12.2025 |J,00 ), M. R. BARIK 5 OLD Order Dtd. 2025-12-10
CRLA- COURT NO.
992/2025(12.12.2025 |J ", |A. K. BEHERA 5 OLD Order Dtd. 2025-12-10
ABLAPL- COURT NO.
993/2025(12.12.2025 |7 07 < |B DAS e Order Dtd. 2025-12-11 BAIL-2
CRLREV- COURT NO.
994/2025(12.12.2025 | c0 700 . |A. K. BEHERA e Order Dtd. 2025-12-10
WRIT
WP (C) - COURT NO. o BRANCH
995/2025(12.12.2025 |, 50, [DILLIP SAMAL o1 Order Dtd. 2025-12-09 (DTVISTC
BENCH-1)
WP (C) - COURT NO. o WRIT
996/2025(12.12.2025 |3, ¢ 0,0 B. K. PATI 50 Order Dtd. 2025-12-10 BRANCH-§
CRLMC- COURT NO.
997/2025(12.12.2025 |c0, "0 o |I. PANDA 5 OLD Order Dtd. 2025-12-10
WP (C) - SARASWATI COURT NO. 1ol WRIT
998/2025(12.12.2025 |34 o5’ o [opNaPATT 5 oLD Order Dtd. 2025-12-10 R ANCH- ¢
ABLAPL- COURT NO.
999/2025(12.12.2025 |70 " o |A. K. BEHERA 5 oLD Order Dtd. 2025-12-09
ABLAPL- COURT NO.
000/202512.12.2025 |70\, |S. CHOUDHURY 5 oLD Order Dtd. 2025-12-09 BAIL-2
ABLAPL- COURT NO.
001/2025/12.12.2025 [T\ q /) ooc [A. MOHANTY 5 oLD Order Dtd. 2025-12-09 BAIL-2
CRLA- COURT NO.
002/2025|12.12.2025 |J0 0,0 M R SAHOO 5 oLD Order Dtd. 2025-12-10
CRLREV- COURT NO.
003/2025/12.12.2025 |0 > M R SAHOO 5 OLD Order Dtd. 2025-12-11
WP (C) - COURT NO. o
004/202512.12.2025 |, >0 o, [R. K. DEHURY 5 OLD Order Dtd. 2025-12-10
005/2025|12.12.2025 |CRLMP- BISWARANJAN COURT NO. [Order Dtd. 2025-12-08




11578/2025 |DALAI 2 OLD

006/202512.12.2025 528;2025 J. DEHURY gogig NO- lorder Dtd. 2025-12-10
007/202512.12.2025 ?gg?§32025 gﬁiggigH gogig NO-lorder ptd. 2025-12-11 BAIL-2
008/202512.12.2025 ?§2?235025 giiggigH gogig NO- lorder Dtd. 2025-12-11
009/2025(12.12.2025 ??3?535025 gﬁiggigH gogig NO- lorder Dtd. 2025-12-11
010/2025(12.12.2025  [10(c)° M. R. BARIK SO0t MO lorder ptd. 2025-12-10 o NCH -
011/2025(12.12.2025 ii?gi;OZS g;giNSHU KUMR gogig NO-lorder ptd. 2025-12-10
012/2025(12.12.2025 ?2?5?;2025 giﬁﬁiJAN gOURT NO- lorder Dtd. 2025-12-12
013/2025(12.12.2025 ?§Ei§35025 A. K. MOHANTY gOURT NO-lorder ptd. 2025-12-10
014/2025(12.12.2025 ???253;025 éggiN SHAKTI gOURT NO-lorder Dtd. 2025-12-09 BAIL-1
015/2025(12.12.2025 f§§§235025 A. K. BEHERA gOURT NO-lorder ptd. 2025-12-09
016/2025(12.12.2025 ?§22532025 A. K. BEHERA gOURT NO-lorder Dtd. 2025-12-09 BATL-1
017/202512.12.2025 ?222535025 A. MOHANTY gOURT NO-lorder ptd. 2025-12-09
018/2025(12.12.2025 ????53;025 A. K. BEHERA gOURT NO-lorder ptd. 2025-12-09 BATL-1
019/2025|12.12.2025 Z§§255025 S CHOUDHURYT gogig NO-lorder ptd. 9999-12-31 ;?égINAI
020/2025(12.12.2025 g??f?;oz5 S CHOUDHURYT gogig NO-lorder ptd. 2025-12-09
022/2025[12.12.2025 222;1990 A K SARANGI gSURT NO-lorder ptd. 2022-11-10 gi;ﬁiﬁAl
025/2025 [12.12.2025 [0 (C)7 I pas TOURT MO lorder ptd. 2025-12-10 e NCH 1
026/2025|12.12.2025 ?§£§;;2025 B. DAS igURT NO-lorder Dtd. 2025-12-10
032/202512.12.2025 ??2253;025 T R DAS ESURT NO-lorder ptd. 2025-11-26 BAIL-1
033/2025(12.12.2025 223235025 R. K. MALLICK Sogig NO- lorder Dtd. 2025-11-13
034/202512.12.2025 5222;2025 R. K. MALLICK Sogig NO-lorder ptd. 2025-12-11




WP (C) - COURT NO. o WRIT
035/2025|12.12.2025 33974/2025 H. K. PATRA [C.O. 3 OLD Order Dtd. 2025-12-17 BRANCH-1
CRLMC- COURT NO.
036/2025|12.12.2025 4084/2025 J. SAHOO C.0. 3 OLD Order Dtd. 2025-11-27
BLAPL- COURT NO.
038/2025|12.12.2025 11856/2025 PK JENA C.0. 3 OLD Order Dtd. 2025-12-11 BAIL-2
BLAPL- MIHIR KANTA COURT NO.
039/2025|12.12.2025 11864/2025 RATH c.o. 3 OLD Order Dtd. 2025-12-11
CHIEF
WP (C) - . o WRIT
041/2025|12.12.2025 23927/2025 S K SAHU C.0. JUSTICE'S |Order Dtd. 9999-12-31 BRANCH- 4
COURT
BLAPL— CHIEF
042/202512.12.2025 PK PAL c.o. JUSTICE'S |Order Dtd. 2025-12-11
11859/2025
COURT
e (C) - cHIZE sRANCH
043/202512.12.2025 |3, 500 o0, | PARIDA c.o. gg§§$CE S |order Dtd. 2025-12-10 (DIVISIC
BENCH-1)
WP (C) - DILLIP KUMAR CHIEE giiECH
\l —_ —_
044/202512.12.2025 |3 500 o004 [any c.o. ggg§$CE S |order Dtd. 2025-12-10 (DIVISIC
BENCH-1)
CHIEF
WP (C) - . WRIT
045/202512.12.2025 |7 0000 |S K SAHU c.0. JUSTICE'S BRANCH-&
COURT
WP (C) - CHIEF
046/2025(12.12.2025 T K NAYAK c.o. JUSTICE'S |Order Dtd. 2026-01-15
34653/2025
COURT
WP (C) - COURT NO. o WRIT
048/2025|12.12.2025 35645/2025 J P KAR C.0. o5 Order Dtd. 2026-01-09 BRANCH- 4
WP (C) - COURT NO. o WRIT
049/2025|12.12.2025 30645/2025 G SUNDARA C.0. o5 Order Dtd. 9999-12-31 BRANCH-"
RVWPET- COURT NO.
050/2025|12.12.2025 123/2025 M. BARAL C.0. o5 Order Dtd. 2025-12-10
WP (C) - COURT NO. o WRIT
051/2025|12.12.2025 33903/2025 R R NAYAK C.0. o5 Order Dtd. 2025-12-11 BRANCH-§
WP (C) - CHIEF
052/2025|12.12.2025 S K SAHU C.0. JUSTICE'S |Order Dtd. 2025-12-18
35050/2025
COURT
CHIEF
WP (C) - . o WRIT
053/2025|12.12.2025 34988/2025 T K NAYAK C.0. JUSTICE'S |Order Dtd. 9999-12-31 BRANCH-2
COURT
CHIEF
WP (C) - . o WRIT
054/2025|12.12.2025 35053/2025 S K SAHU C.0. JUSTICE'S |Order Dtd. 9999-12-31 BRANCH- ¢
COURT
CHIEF
WP (C) - . o WRIT
055/2025|12.12.2025 35062/2025 T K NAYAK C.0. ggg;%CE S |Order Dtd. 2025-12-11 BRANCH- 4

056/2025|12.12.2025 |WP(C) - R SAHOO C.O.  |CHIEF Order Dtd. 9999-12-31 WRIT




35003/2025 JUSTICE'S BRANCH-Z
COURT
CHIEF
WP (C) - . o WRIT
057/2025|12.12.2025 [T 05" 0o |S K SAHU C.o0. JUSTICE'S |Order Dtd. 9999-12-31 B ANCH-?
COURT
CRLMP- RATTKANTA COURT NO.
058/2025(12.12.2025 | Jpcr o ooo fuoun oo c.o. 5 Order Dtd. 2025-12-11
CRLREV- ARTATRANA COURT NO.
059/2025|12.12.2025 |00 00 [ C.o0. 3 oLD Order Dtd. 2025-12-10
CRLMC- COURT NO. CRIMINAI
061/2025|12.12.2025 |c20770 . R K MALLICK [C.O. 5 oLD Order Dtd. 2025-12-12 MISC
WA- MANOJ KUMAR WRIT
637/2025(12.12.2025 000 o001 |zana GENERAL Order Dtd. 2025-09-25 ADDEAL
CRLMC- PRASANTA
638/2025(12.12.2025  |,000 o | ovaR MopaNTy |CENERAL Order Dtd. 2025-11-25
WA- MANOJ KUMAR WRIT
639/2025(12.12.2025 o0 o001 |aana GENERAL Order Dtd. 2025-09-25 ADDEAL
CRLMC- PRASANTA
640/2025(12.12.2025 | 000 oo Lo onanTy CENERAL Order Dtd. 2025-12-09
ABLAPL- BRAHMASAGAR
641/2025(12.12.2025 |7 000 b o oot GENERAL Order Dtd. 2025-12-09 BAIL-1
ABLAPL- BIDYADHAR
642/2025(12.12.2025 |00 Do, by GENERAL Order Dtd. 2024-10-07
ABLAPL- BIDYADHAR
643/2025(12.12.2025 (7000 1 | oaNDa GENERAL Order Dtd. 2024-09-24
CRLA- CRIMINAI
644/2025(12.12.2025 |c02 . |JAYADEV BHOI |GENERAL Order Dtd. 2025-11-27 ADDEAL
BLAPL- THEEDA
645/2025/12.12.2025 GOPINATH GENERAL Order Dtd. 2025-12-10
11778/2025
MURTY
CRLREV- SURYAKANTA
646/2025(12.12.2025 | oo 0 o DD GENERAL Order Dtd. 2025-12-10
WP (C) - AKSHAYA KUMAR o
647/2025(12.12.2025 |3, 000 oo oot GENERAL Order Dtd. 2025-12-11
BLAPL- SOUMYA KANTA .
648/2025(12.12.2025 9849/2023 |TRIPATHY GENERAL Entire Document BAIL-2
WRIT
WP (C) - AKSHAYA KUMAR o BRANCH
650/2025(12.12.2025 |32, 07 o lboint GENERAL Order Dtd. 2025-12-11 (DTVISTC
BENCH-1)
WP (C) - AKSHAYA KUMAR o
651/2025(12.12.2025 |3 20 oo lboint GENERAL Order Dtd. 2025-12-11
665/202512.12.2025 |[PBAEPL- SWARAJ PATEL |GENERAL Order Dtd. 2025-12-10
e 11247/2024 € :
669/2025(12.12.2025 |CRLMP- 'RAJENDRA GENERAL Entire Document




1676/2025 |KUMBHAR
WP (C) - MANOJ KUMAR . .
678/2025(12.12.2025 8919/2017 |RANA GENERAL Petition With Annexures
ABLAPL- PREETAM
681/2025(12.12.2025 13501/2025 MISHRA GENERAL Order Dtd. 2025-12-02 BAIL-1
BLAPL- SOUMYARANJAN
683/2025|12.12.2025 11855/2025 PATKRAY GENERAL Order Dtd. 2025-12-11
WRIT
WP (C) - MANOJ KUMAR L BRANCH
688/2025|12.12.2025 20217/2014 RANA GENERAL Order Dtd. 2025-11-19 (DIVISIC
BENCH-2)
WP (C) - MANOJ KUMAR . . WRIT
720/2025|12.12.2025 21906/2021 RANA GENERAL Petition With Annexures BRANCH- ¢
WP (C) - o WRIT
725/2025(12.12.2025 35336/2023 MANAS PATI GENERAL Order Dtd. 2025-12-10 BRANCH- ¢
WP (C) - MANOJ KUMAR . WRIT
730/2025(12.12.2025 9325/2022 |RANA GENERAL Order Dtd. 2025-12-01 BRANCH-4
oJc- MANASH RANJAN WRIT
750/2025(12.12.2025 11833/1999 BAUG GENERAL Order Dtd. 2025-12-10 BRANCH- -
WP (C) - i WRIT
753/2025(12.12.2025 32720/2025 VRMILA BARIK |GENERAL Judgement Dtd. 2025-12-11 | ;o .
WP (C) - MANOJ KUMAR L WRIT
796/2025(12.12.2025 33185/2025 RANA GENERAL Order Dtd. 2025-11-28 BRANCH-2
WP (C) - MANOJ KUMAR Can WRIT
885/2025|12.12.2025 20425/2020 RANA GENERAL Order Dtd. 2025-01-02 BRANCH-?
FA- MANOJ KUMAR
888/2025|12.12.2025 278/1993 RANA GENERAL Order Dtd. 2001-12-12
WA- MANOJ KUMAR WRIT
891/2025(12.12.2025 609/2021 |RANA GENERAL Order Dtd. 2025-09-25 APPEAL
ABLAPL- RAJENDRA
975/2025(12.12.2025 13784/2025 NARAYAN ROUT |CENERAL Order Dtd. 2025-12-10
CRLMP- BIRAJ KUMAR
023/2025(12.12.2025 1526/2024 DAS GENERAL Judgement Dtd. 2025-12-08
MACA- MANOJ KUMAR
024/2025|12.12.2025 790/2024 RANA GENERAL Order Dtd. 2025-12-12
ARLAPI— SURESH
027/2025(12.12.2025 13803/2025 CHANDRA GENERAL Order Dtd. 2025-12-11 BAIL-1
PRADHAN
WRIT
WP (C) - MANOJ KUMAR L BRANCH
028/2025|12.12.2025 483/2016 RANA GENERAL Order Dtd. 2024-11-08 (DIVISIC
BENCH-1)
029/2025|12.12.2025 |ABLAPL— |SAMBIT PRASAD |GENERAL Judgement Dtd. 2025-12-12




13850/2025 |SINGH
WP (C) - RAJENDRA WRIT
030/2025(12.12.2025 |10 O 1 e royT | GENERAL Order Dtd. 2025-12-11 o CH -
WP (C) - BIRAJ KUMAR B B WRIT
031/2025[12.12.2025 771907 % GENERAL Order Dtd. 2025-12-11 o e -
CRLLP- RAJENDRA
040/2025(12.12.2025 |52 A oy |GENERAL Order Dtd. 2025-12-12 BAIL-2
WP (C) - MANOJ KUMAR B B WRIT
047/2025(12.12.2025 ;0 207 RS GENERAL Order Dtd. 2025-08-05 o CH .
634/202512.12.2025 |°LAPL- P.BEURA GENERAL Order Dtd. 2025-12-10
12 11754/2025 F - :
635/202512.12.2025  |CRLMC- p.BEURA GENERAL Order Dtd. 2025-12-11
L2 5250/2025 |F- :
WP (C) - MANOJ KUMAR L
682/2025(12.12.2025 10 07 P GENERAL Order Dtd. 2025-12-10
BLAPL- MANOJ KUMAR
685/2025(12.12.2025 1t GENERAL Order Dtd. 2025-12-11
CRLMC- MANOJ KUMAR
687/2025(12.12.2025 (R0 A GENERAL Order Dtd. 2025-12-11
WP (C) - o WRIT
692/2025(12.12.2025 [7coc)” IR K MAHABHOT |GENERAL Order Dtd. 2025-06-20 e ANCH
WP (C) - JYOTI RANJAN B B WRIT
695/2025(12.12.2025 70 )7 9SO GENERAL Order Dtd. 2025-12-02 o CH
ABLAPL- JYOTI RANJAN
697/2025(12.12.2025  POUETE o GENERAL Order Dtd. 2025-12-11
701/2025|12.12.2025 |NE(C)~ J. D. MUDULI |GENERAL PetitionAnnexure,Misc.case
12 32279/2025 7 D- ' : '
CMP- WRIT
703/2025(12.12.2025 1302/2025 DILLIP SAMAL |GENERAL Order Dtd. 2025-10-23 BRANCH-2
WP (C) - o WRIT
731/2025112.12.2025 34582/2023 N K SATAPATHY |[GENERAL Order Dtd. 2024-08-06 BRANCH--
751/2025|12.12.2025 |[PBLAPL= |y S HUSSAIN |GENERAL Order Dtd. 2025-12-10 BATL-2
12 13787/2025 1+ 5+ :
767/2025(12.12.2025 |FRO” M NAIK GENERAL Order Dtd. 2025-12-11
12 442/2025 :
We (C) - o WRIT
768/2025(12.12.2025 (35 507 i NAYAK GENERAL Order Dtd. 2025-12-08 o NCH ¢
872/2025(12.12.2025 |CRLMP- |SARAT DASH GENERAL Order Dtd. 2025-12-12




1676/2025

WP (C) - L WRIT
873/2025(12.12.2025 |50 707 s, c. Das GENERAL Order Dtd. 2025-12-11 o NCH¢
884/2025(12.12.2025 |PPLAPL™  |o  CHOUDHURY |GENERAL Order Dtd. 2025-11-19 BATL-1

12 10743/2025 ° :

ABLAPL-

887/2025(12.12.2025 70000 M. R. DAS GENERAL Order Dtd. 2025-12-09 BATL-2
FIRST

890/2025|12.12.2025 FA-72/2000 |[PC MOHANTY GENERAL Order Dtd. 2025-11-21 APPEAL
WRIT

WP (C) - BRANCH
895/2025[12.12.2025  |;00007  |K RAY GENERAL Order Dtd. 2025-12-10 s

BENCH-2)

WP (C) - e WRIT
898/2025(12.12.2025 70 007 |SATYAJTT GENERAL Order Dtd. 2023-09-14 o CH ¢

ABLAPL- CRIMINAIL
900/2025(12.12.2025 (g0 2700 A K SWAIN GENERAL Order Dtd. 2022-03-23 .

RSA- SECOND
903/2025(12.12.2025 307 . |P K JENA GENERAL Order Dtd. 2019-11-25 oy
906/2025|12.12.2025 | CAPL- S LENKA GENERAL Order Dtd. 2025-12-05 M.J.C

e 283/2025 € . ot

WP (C) - L WRIT

908/2025(12.12.2025  [;0,5)° s LENKA GENERAL Order Dtd. 2024-01-04 o NCH
CounterRejoinder,Entire
CRLMC- T . CRIMINATI
914/2025112.12.2025 2361/2016 H K MOHANTA GENERAL Order,Petition With MISC
Annexures,
916/2025(12.12.2025 |“LA” B S SWAIN GENERAL Order Dtd. 2011-04-27
12 139/2007 :

CRLA- CRIMINALIL
918/2025(12.12.2025 507 o [P SAHOO GENERAL Order Dtd. 9999-12-31 emar

ABLAPL-
934/20251(12.12.2025 10254/2025 P K DAS GENERAL Order Dtd. 2025-12-11 BAIL-2
937/202512.12.2025 |["E(C)- P K SWAIN GENERAL Order Dtd. 9999-12-31

6054/2025

WP (C) - L WRIT
939/2025(12.12.2025 10 )7 |p K SWAIN GENERAL Order Dtd. 2025-12-12 o CH ¢

WRIT

WP (C) - o BRANCH

941/202512.12.2025 |30 )7 o (|P K SWAIN GENERAL Order Dtd. 2025-12-12 s
BENCH-1)

WP (C) - L WRIT
943/2025(12.12.2025 201207 [P K SWAIN GENERAL Order Dtd. 2025-12-12 o e -

We (C) - o WRIT
945/2025(12.12.2025  |)e o17 o (|P K SWAIN GENERAL Order Dtd. 2025-12-12 o CH-




ABLAPL-

964/2025112.12.2025 7462/2025 R SINGH GENERAL Order Dtd. 2025-07-30 BAIL-1

WP (C) - L WRIT
966/2025112.12.2025 34542/2025 A SUNDARAY GENERAL Order Dtd. 2025-12-12 BRANCH-1
967/202512.12.2025 |CREMC- C SAHU GENERAL Order Dtd. 2025-12-11

12 4127/2025 :

WP (C) - o WRIT
968/2025(12.12.2025 77 )7 |p K DAsH GENERAL Order Dtd. 2025-08-12 o CH -
971/202512.12.2025 |PLAPL- R K MALLICK |GENERAL Order Dtd. 2025-10-27

12 9474/2025 :

WP (C) - L WRIT
973/2025(12.12.2025 10107 P K DAsH GENERAL Order Dtd. 2025-12-08 o CH_t

WP (C) - L WRIT
974/2025(12.12.2025 )0 )" |G JAYASINGH |GENERAL Order Dtd. 2025-12-10 o e -

ABLAPL-
976/2025(12.12.2025  "UUUNC ln s PATKRAY |GENERAL Order Dtd. 2025-12-18

ABLAPL-
977/2025112.12.2025 11248/2025 H S PAIKRAY GENERAL Order Dtd. 2025-12-18
979/2025|12.12.2025 |NE(C)~ D BISWAL GENERAL Order Dtd. 9999-12-31

12 35117/2025 :

WP (C) - o WRIT
981/2025(12.12.2025 12 2)7  |p BISWAL GENERAL Order Dtd. 9999-12-31 o eH

WP (C) - L WRIT
983/2025(12.12.2025 1 C)°  Ip BIswaL GENERAL Order Dtd. 9999-12-31 o CH_ .

WRIT
WP (C) - o BRANCH
984/2025112.12.2025 35343/2025 D BISWAL GENERAL Order Dtd. 9999-12-31 (DIVISIC
BENCH-3)
986/202512.12.2025  |CREMC- B K SAHU GENERAL Order Dtd. 2025-12-02
12 5071/2025 :

BLAPL- BRAJA KISHOR
021/2025(12.12.2025 /007 PR GENERAL Order Dtd. 2025-12-11

TRP (C) -
037/2025|12.12.2025 M. K. MALLICK |GENERAL Order Dtd. 2025-12-05

384/2025

CRLMP- ASTSH KUMAR
060/2025[12.12.2025  [ToB o 1AS0 GENERAL Order Dtd. 2025-12-12
062/2025(12.12.2025 PBLAPL=  Io yrsHRA GENERAL Order Dtd. 2022-02-15 BATL-2

10481/2020




WP (C) -

063/2025|12.12.2025 7029/2019 UP BAG GENERAL Order Dtd. 2019-04-10
CRLMP- WRIT
064/2025|12.12.2025 1520/2023 B DAS GENERAL Order Dtd. 2023-10-06 BRANCH- ¢

NIC



